
TH A HI c
(THE HIGH COUR r OT rcSIN, NAGAUND, MIZORAM AN D A RIJNACHA L PRA DES H)

N TI FIC ATIO N
Dated Guwahati the 27.11.2024

No.HC.V[-05/2023/17358/A. Shri Hiranya Sarma, Chowkidar' Office of the District &

SessionsJudge,MorigaonistransferredandpostedagainsttheVacantpostofChowkidar,in
the establishment of District & Sessions Judge, Sivasagar'

BY Order,

Sdl- Chatra Bhukhan Gogoi
REGISTRAR ruIGILANCE)

Datedi 27.17.2024
Memo No.HC.VIlO5 I 2OZ3 / 7 I 359- 7 I 3 70/A'
CoDV to:-

posting immediatelY
6. The Joint Registrar

1. The L.R. & secretary to the Govt. of Assam, Judicial Department, Dispur, Guwahati'

i. fh. Fti"+.| Accountant General, Assam, Beltol-a, Maidamgaon' Guwaha-ti'

j. rh. n"giJtiir-cum-erincijal i.ii.tuw to Hon'ble the Chief Justice' Gauhati High

Court, Guwahati.
+. the district & sessions Judge, sivasagar for information and necessary action.

i. fn" OLiriA & Sessions Ju-dge, Morifiaon. He is requested to release Shri Hiranya- 
Sarma, ChowkiCar, Morigao; in ora6r to enable him to join at his new place of

, Gauhati High Court, Guwahati.

7. The Private Secretary to Hon'ble Mr' Justice

High Court, Gurvahati.
B, The Private Sercretary to Hon'ble Mr' Justice

Gauhati

Gauhati

High Court, Guwahati.
g. iluiii"it"tinug.r, Gauhati High court, Guwahati for uploading this Notification in

'- the Gauhati High Court Website.

rO. ifrl Cn to Registrar General/ Registrar (Vigilance)/Registrar (Admn.)/ Registrar
-- 

(ludicial)/ Registrar (Estt'), Gauhati High-Court, Guwahati'

rr. ir,ri iiiJivu 5urma, tnorit iaar, office of the District & Sessions Judge, Morigaon'

1--t?"17a''1
REGISTRAR (VIGILANCE)

GAUHATI HIGH COURT, GUWAHATI

:t


